
13.05.2019  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE   ANUP JAIRAM BHAMBHANI  

AT 10:30 AM

1. LPA 283/2018 GULSHAN KUMAR JUYAL JAYANT MEHTA,SAMIKSHA GODIYAL
  VS UNION OF INDIA & ANR ADITI MOHAN,SAJAL JAIN

BHAGWAN SWARUP SHUKLA
SARVAN KUMAR SHUKLA
ABHINAV VASHISH
MILANKA CHAUDHARY
ABHINAV AGNIHOTRI
ABHILASHA SINGH

COURT NO. 30 
HON'BLE MS. JUSTICE MUKTA GUPTA 

1. CRL.A.659/2017 NIRMAL MANDAL HEMANT SINGH,ASHOK K.GARG
VS STATE 

COURT NO.26  
HON'BLE MR. JUSTICE CHANDER SHEKHAR 

AT 10:30 A.M.

1. CRL.REV.P.513/2019 AMIT SAURABH JHAMB
CRL.M.A. 9286/2019 VS THE STATE(GOVT. OF NCT OF PANNA LAL SHARMA

DELHI)



13.05.2019  J- 2  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO. 15 
HON'BLE MR. JUSTICE C.HARI SHANKAR  

AT 2:15 PM

1.  W.P.(C) 1841/2018 & SPIEGEL VERLAG RUDOLF DHRUV DEWAN 
    CM 7646/2018, 7648/2018 AUGSTEIN GMBH & CO. KG REENA CHOUDHARY

VS. GOVT OF NCT OF DELHI H. CHOUDHARY
&  ANR. Y. MEHTA

PRAG TRIPATHI
SUMAN DOWAL
SUMEET PUSHKARNA

2. W.P.(C) 3897/2019 KESHAV BANSAL VIVEK SOOD 
   CM APPLN.17652/2019 VS NATIONAL TESTING AGENCY ASHIM SHRIDHAR

AND ORS. NIYATI PATWARDHAN
SEEMA DOLO
AMIT BANSAL
VIVEK GOYAL
PAWAN PATHAK
ARJUN MITRA
SIDDHARTH PANDEY

HIGH COURT OF DELHI                            REGISTRAR (LISTING)
10Th  MAY ,2019                               



13.05.2019                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

         COURT NO. 50 (OS – D)
        NEW COURTS BLOCK (FIRST FLOOR) 

              HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M 

35. TEST.CAS. 2OBJ/2003       JAI SINGH                    MANDEEP SINGH VINAIK, ANJALI           
    I.A. 7197/2010            Vs. STATE                    SHARMA, DEEPAK BASHTA, SHASHWAT 
                                               BHARDWAJ, ABHIMANYU GUPTA, ADITYA

VIKRAM, AVINASH, SACHIN JAIN 
****



13/05/2019                        PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

COURT NO. 47
HON'BLE MR. JUSTICE   JAYANT NATH  

FOR PRONOUNCEMENT OF JUDGEMENT AT 10.30 A.M.
33. CO.PET. 113/2014          JVG FINANCE LTD & ORS.       KUNAL SHARMA,ADV.FOR OL  
            Vs. GOLDEN GATE INDUSTRIES   AAKANKSHA KAUL,ARUN SRIVASTAVA, 
           LTD. (FORMERLY KNOWN AS JVG  SHAILENDRA SINGH,RACHITA GARG 
                 INDUSTRIES LTD.)             WITH ANEETA SHARMA,AR          
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